
N O-LLE ICATION
17th May, 2018.

THE HIGH COURT OF MANIPUR
AT IMPHAL

learned counsel and concerned p.arties that the Division Bench consisting of
.:

Hon,ble The chief Justice and Hon'ble Mr. Justice N, Kotiswar singh will sit

at 10.30 A:M. and the Division Bench consisting of Hon'ble The Chief Jus'tice
:

and Hon,ble Mr. lustice Kh. Nobin singh will sit at 2.00 P.M. on 18'5'2018'

Singh andsingle Benches of the Hon'ble Mr. Justice N. Kotiswar
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Hon'ble Mr. Justice Kh. Nobin Singh will

respectivelY on 18.5;2018.

As directed, it is hereby informed to all the

sit at 2.00 P.M and 10.30 A'M"
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( R.K, Memcha Devi )
REGISTRAR (JUDL')

Copy to :-

1. The Advocate General, Govt' of lvlanipur'

2. The Govt. Advocates, Govt. of Manipur'

3. The Registrar, Administration & vigilance, High court of Manipur'

4, The president, High Court Bar Association, Manipur. 1 rr. kind information and circulation

5. The President, AMBA, ManipUr. J tu the learned members

6, All the Jt, Registrars, High Court of Mdnipur'

7, All the DeputY Registrars, High Court of Manipur'

g, The Principal Secretary to Hon'ble The chief Justice, High court of Manipur'

9. All the nssista-ht-negistrarslr.nb./sr. Grade stenographer, High Cour:t of Manipur'

10.The P.S. to Hon'ble Mr' lustice N' Kotiswar Singh'

11.The P,S. to Hon'ble Mr. Justice Kh' Nobin StlSh'

ii.rn. p.s. to Registrar General, High court of Manipur.

13.TheP.S. to Refiistrar (Judicial), High Court oj Manipur

, i";i#;i;r"i..' nnurvrt, High court oivtanipur for uproading the same to the official
\/'' 

website,
15.All the Superintendents, High Court of Manipur'

16,The Court lutaiters, High Court of Manipur'

17, Guard File/Order Book'

18. Notice Board,
19. Concerned file. L ,-,
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